SHRAlI KUKAR DEEFAK DAS: ... till the TBI completes its investigaton for the ends of
ustice, equity and administrative fair play as it would not be out of place to mention that huge
arountof money, to the tune of fourteen crores, was unearthed from the car garage of a relative
of the prirme accused in the scam. Sir, recently arrested M. Jewel Garlossa made a sensational
staterment before the meda that the most wanted self-styled Commander in Chief, Miranjan
Hojgi, by Mational hvestigation Agency, in fact, fled away from the country with the permission
of the State Government. Accordng to the MIA, he was the most wanted accused in the entire

Scam.

It is, therefore, demanded to take action against those whose names are invalved in this
scamof siphoning of central fundsin Assam’s Morth Cachar Hill District to prevent rriscartiage of
Mstice and abuse of power for achieving collateral gain at the cost of the develo pment of the

nation.
MBE. DEFUTY CHAIRMAN: Ckay, thank wvou, Your time is aver,
SHAI KUMAR DEERPAK DAS: Sir, there was some dsturbance during my speech.

MR, DEPUTY CHAIRMAM: Mo, no, that disturbance ime isincluded in it ... (Fferofions)

Your mike is off now.

SHRI BIREMDRA PRASAD BAKSHYA (F-.ss.am}:Sir, | azzociate my=elf with the issue raised
by the hon. Mermber,

Inzidents of attacks on girk and women in Bapu rand other places in the

name of maralpolicng

sl Efi fread (o) 99 faedt SaviT wEe, # 0F W UF 929 A
FHA F2M1 AT F TFA1 ATE P19 Te F IWE § TG T2t 521 a1 e
H, T g A TR AR O e W 20 Few F1 g 2, <Wsfity 3w 12 o 9g 3
Tferd F1IE | F1 2w 2T o1 e T 987 F1 e S 3ER ] WY SR
oI U A7 =1 & £ o9 W1l F18 T W F 18 71 Ifed 1 3HH1 3 S 2198
e Wi 31 @R 99 W T 9 AR UF 78 59, 99 T, 39 a1 T a8 THae
TefFEdl F WA (...

Ul e senlin (e i A3 Glia 1 (A ouigR) Al Al H{Lﬂ
S5 S Sl 8 e S Gl ke Ul i o i S
23 s g S s e S GVE L e Unst e
e oy e S Ry 590 S e 20 o A8 el
hiasl (S Uy o SIS G g8 g (S ) (22 o S S Ols S U
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3 S usg S0 b p pa i (Sl i g1y o
._.{Cﬁs.'lu)... ,q.&.]'L.u -,__S '-J"}-sz'] _}S U‘ﬂs

f g ity (S A LA

sft et : ! e S L (FEETE).. TF TS 33 S L (a9, 0
#ew vsfiE g 21 (e 1 ST A ST (AT, 9T S SR
[T She is speaking. ... (Inferrupfions ) ..

sf et e e (e w5 A S e S (..

sfremeamter: § f garaa €7 L (=ET).. How can | give? .. (Riarrupion s)... How
can | giva? ..., (infarrugtion s)... 9 T8 01 7RI BT 72 57 .. [TTH)... Let it be answerad,
.. {infarrugtion ).,

R EE L TR T s N i
sft gy T8 S wE fearss = 5 T2 = 2w g (e e A TifEm

T, which has been taken. ... (Riarrupiions)...
T TSI (AR |, (AT
MR. DEPUTY CHAIRMAN: What we are following is .. . (kfarruplons)..
o I L o i o O T = B R O i o1 o
T AT W - ST A159 o 51 accept {3 21 .. (9.
il gETERe (AFET ) =/, L
sftareymfey: o Bt TE (AT, Pleass, sit down. . .. (irfarrupfions).. . What wa

are following is ... (imferrupfons ) .
R T 1 i R R e e oo O | e T A R A A e B O o i O

MR. DEPUTY CHAIRMAM: Mr, Pany, vou have no business to threaten the hon, Maribar,
o (Riarrupfions)... Fleass, Mr. Pany. ....(Fferugfions)... M. Pany, this is too ruch,
o (Riarrupfions). Al the hon, Members are sasing. ... Ffarrusfions)... This is too rmuch on
your part, Mr, Pany, You are arespons bla Member, ., (ane.rrupifm.s)... This is not the way 1o
behave in the Houss, ...(’.fnfa.r.rupfo.r?s)... Evan if you are agitated, vou have no business to
show a finger to the hon, Mambear, ...(mg.rrupﬁo.r?s)...YDU ara g deciplined Mambear, There is
no hieed for wou to get =0 ruch enraged. Hon, Mermbers hawva givan the nofice for Zera Hour
mattar and that notice has besn admitted, Mayvba what they say may not be palatable o vou,
This is Padiarmant; we have to learn to respect the views of others. (’.fnfe.rrupﬁo.r?s) Aeass, |
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request.. (Inferruptions ) Give a notice, give a dlarification, but not here. (Inferruptions ) Mr.
Punj, you know in Zero Hour...ﬂnterruptions)... | am asking the Members with folded hands.
...O'nferrupﬁons)w %‘r%m -.(FHTH)... This is not a correct procedure. We are derailing Zero
Hour. It has heen appreciated by everybody. Please, hMr. Punj.

SHRIBALBIR PUNJ (Crissa): One minute, Sir. (Inferruptions)
MR. DEPUTY CHAIRMAN: Yes. ...(Inferruptions )
SHRIBALBIR PUNJ: *

sft e e (SR ) « *

MR. DEPUTY CHAIRMAN: No. (Inferruptions) Mothing of what vou are saying wil go on
record because in Zero Hour.. (Inferruptions ).. One minute. ... (Tnferruptions )... That has not
gone on record. Please, sit down. | again appeal to the hon. Members, Zero Hour, as you
know, is not given in the Rules. But still we are admitting even some of the issues which do not
strictly come under Zero Hour. But hon. Members insist that it should be done. It is not possible
for the office to examine everything. You give notice for an issue to be raised. Once we have
done our job, it comes up. It is Parliament and here all shades of opinions are expressed. It will
not be hundred per cent palatable to each other. But we have to learn to listen. We have bheen
doing it. Please allow the hon. Member. She is a very senior Member. ...(Inferruptions)... If it is
not a fact... (Interruptions )... Nothing will go on record. ...(Tnterruptions )... Nothing will go on

record. ...(Interruptions )... Please, ST~ 1 <1 31Tq T .. (EE)...
sfi f pfeaw : *

MR. DEPUTY CHAIRMAN: Nothing will go on record. ...{Interruptions)... Nothing will go
on record. Please.

3ft fora Pfeam : *
MR. DEPUTY CHAIRMAN: Nothing will go on record.
sft fora pfeamw : *

MR. DEPUTY CHAIRMAN : Nothing will go on record. 11—:'3[ Prefle de- d STU| . TTHTH)...
Ficam 1, Frcfic B3 AU (EEH). ..

=ft fory wfea - *

it Sugaraf : HfeAr Sfl, oy 3w . (@Ee)... 2fE, 7 AR =R E L (A9EE). .
Fol b1 T T Gl When you raise an issue in Zero Hour and they disturb you, you don’t like
it. ...(Interruptions ...

ST, 941 o1 : *
=ft frrg wfeams - *

ff SUATUf : AT BIEV ()., 39 A TS &, 39w d Wi @s &1 99 98 =87,
AT | ... (AFET). .

oft forry wfea - *

*MNot recorded.
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sft gugwmly . wicar i, ey Ifeu) . (=aerm)...
=ft Tg=ror Urfiy « *

MR. DEPUTY CHAIRMAN: Nothing will go on record. ...{Interruptions)... WWhat Mohsinaji
says will only go on record. ...(Inferruptions)

SHRI TIRUCHI SIVA (Tamil Nadu): Sir, everything should be addressed to the Chair.
... (Interruptions )... Let them address the Chair. ... (Inferruptions )

MR. DEPUTY CHAIRMAN: MNothing is going on record. ... {Interruptions )
sft fawr pfeam : *
sft ST UIfey : *

MR. DEPUTY CHAIRMAN: Don’t do that. ...(Tnferruptions)... They don’t address the
Chair. ...{Interruptions)... | told Shri Pany that he should not directly address the Member.
...(Interruptions )... Nothing will go on record. ...(Iterruptions)... G, M ST 41 I
Eﬁﬁﬂ’, nothing is going on record. If you don’t stop, | will have to stop the television also.
... {Interruptions )

SHRIMATI MOHSIMNA KIDWAIL Mr. Deputy Chairman, Sir, | will read out my notice which
has heen properly admitted by the Chairman. | am not going to say anvything apart from that.

Sir, | want to raise a matter in the House relating to certain happenings in Raipur and couple
of other places.

Sir, this act of violence against women in the name of moral policing has defied all norms of
a civilised and cultured society. India is a multicultural and multi-linguistic society where every
one has been given fundamental right to practise his or her own way of life. ﬂnferrupﬁons)
MNobody and no group can force anvbody to live in this country as per its whims and fancies.
(Interruptions )

MR. DEPUTY CHAIRMAN: Please sit down. ...(Inferruptions )... Nothing is going on
record. {Interruptions)

=ft fory wfea - *

MR. DEPUTY CHAIRMAN: Members are talking while sitting. | will not be able to control
them if they are sitting and talking. ...(Interruptions )... Please sit down. ...(Interruptions )

SHRIMATI JAYANTHI NATARAJAN: Sir, | have a point of order.
=ft Fugurafy - SIRY s § 2uhT R Wige 3t 3 & ... (M)

SHRIMATIJAYANTHI NATARAJAN: Sir, the hon. Member is talking about me. So, | have a
point of order. ...{Interruptions )

sft fa sfeam : SIRTsifaR ¥ 321 wiEge i 3ifER 2hT, 19 B I91E...(FE)

*Not recorded.
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MR, DEPUTY CHAIRMAM: It has not gone on record. ...(irfarupfons).. | don't
uncerstand what has happened today, For one year, we hawve run the Zero Hour very smoothly,
- -(Frfarruptions). .. It is your respansibility, it is your responeibility,; and, it is your responsibility.
It is not the responsibility of the Chair, ...(T".r?fe.rrupﬁms)... Reaze keep that in mind. Fease,
don’tgo on commenting. ... {irderrupiions )

SHRI Y. P, TRWEDI: Chair has to be respected. . ... (ferupiions)
SHREIMATI MOHSINA KIDWAL Sir, when this was shown on TV, girle being chazed,
thrashed, pulled by their hair and faces blackenead, | think thesse wvery goons who had support of

the State have backened the face of India which i muli-culture, heterogeneous and gives
space to all faithe an dreligions. ... finfarupfons )

SHRIMATI JAYANTHI NATARAJAN: Sir, look atthem, ... (inferupsons )
E e E RS e pe Ry O et i 7 e e OO e [ i O P e e L B A e e i o

SHRIMATI JAVAMTHI MATARAIAM: Sir, | want to know if you are going to allow
Mr. Jevadekar fo say that. ... R frugfions).. .

MF. DEPUTY CHAIRMAN: |am not allowing. ... (inferupfors ). How can you say that |
am alowng? ...0maerupions)... What can | do if they sit and talk? Please understand the
position of Presidng Oficer. Because of your quarrels, our blood prescure will go up.
{Infarrupfons ) Please sit down. (infarrupiions )

SHRIMATI MOHS INA KIDWAL Sir, | demand stringent action against the people invohed
and also the officials of those areas who remained mute spectators.

el 1R fehaag - weim, § o @ eE g (g, F e o aw ety 7
ST RET E (T )

et S e (A e S e e b Ba !l g R deaa _a_;._;...__.l ;
i[-_-{';'-‘-'-‘-}— 97 i B et g )
MPR. DEFPLTY CHAIRMAN: Ckay, Thatisa good gesture. ... (infarrupions ).

SHRIVINAY KATIVAR: *
st il feeag « 4 go a9 o w1 g, W aggf. (eaEE..

F(-:'-!'J'—'H:l-—,_-—'ﬁ-—-—;iq__g__g.n'_:jfhg-:'_lﬂ?s‘-"—‘!-:‘-s-!"_b:" _-U-ilj-éf\—-\-hlm_‘\-._.::lrj I

st sowvmdfy o amg dfew, ... (iferrypfions)...  Mothing will go  on record.
... (Ffarruptions).. . Mothing will go on record. #Eﬁﬁ?ﬁﬂg(ﬁﬂﬂm

SHRI WINAY KATIvAR: *

MF. DEPUTY CHAIRMAN: @ &3y, ama 33 . (nteruptans) .

sy el ey - o o9 & @, w9 T g9 & o @ e Y TiewTs faen
G I | B ) e | RA A R A T T | b R s s 7 B | R p e e R | o

* Mot recorded.
t [Transliteration in Urcu Script. ]
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MRB. DEPUTY CHAIRMAN: Thank wou. Thank you. Thank you. Shrimati Brinda Karat.
... (Rferruptions ) .. Shrirmati Brin da Karat. e, dfam {hferupfions)... That subject is over,
pease. ... (inferruplions ...

S UHISRY : TE 19, ¥ = 1 39 (499 4 Hag Faedl )

Y, AT A3 () TG, § Ty W g By @ g FArg)
sl (g g STy (= wE) : TEEd, ¥ = #1599y 1 Heg i )
1. feraTgord TR (Feg w2 « Teted, § W=y 5139 [ 4 Hag FdiE)

MR, DEPUTY CHAIRMAN: All are associating. It is there on record, ... (Rlarupfions). ..
Please =it down. Please sit down. .. (rferuplions).. Yes, Smt  Binda Karat

oo (Risruptions ) .
SHRIMATI BRINDA KARAT: Let the House be in order, Sir. ... (inferuptions J...
SHRMATI JAYANTHI NATARAJAN : *

MR. DEPUTY CHAIRMAN: Mothing will go on record, ... (hierrupfions ) .. Nothing is going
on record,

mﬁ-’lﬂ'ﬂ'@qﬂw: A
S TR ST
sfY g aftr : *
sfimEi o e *

MR. DEPUTY GHAIRMAN: Hon. Members, nothing will go on record ... (Risrruptions ) ..
You see nothing is goingon record. Why are you wortied?

sft fErera AW woroft: *
SHRIWVINAY KATIVAR: *
SHRIMATI MAYASINGH: *

MR, DEPUTY CHAIRMAM: You zee there i= nothing for me to delete fram the record, Itis
not going on record. ... (ieferruptions ).

SHRIMATI JAYANTHI MATARAIAN : ¥

MR, DEFUTY CHAIRMAM: Mothing is gong on record except what Shrimati Mohsina
Kidwai has spoken. ... (inferupions)..

T[Transliteration in Urdu Script.]
*Mot recorded.
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